GOVERNMENT OF INDIA
YOUTH AFFAIRS AND SPORTS
LOK SABHA

UNSTARRED QUESTION NO:5687
ANSWERED ON:03.05.2005

SCHEME FOR YOUTH DEVELOPMENT
Satpathy Shri Tathagata;Verma Shri Ravi Prakash

Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to state:

(a) whether there are certain sections of youth who suffer from physical and mental disabilities;
(b) whether the Ministry is the nodal agency for coordinating and monitoring the various facilities and exhibit their talent;
(c) if so, the steps taken by the Union Government to coordinate and monitor the various facilities meant for these people;

(d) the number of persons benefited by the youth development schemes during the last three years and thereafter, State- wise?

Answer

THE MINISTER OF YOUTH AFFAIRS AND SPORTS (SHRISUNIL DUTT)
(a) Yes, Sir. The number of youths (15-34 years) with disabilities has been estimated at 49.47 lakhs.

(b) Ministry of Social Justice & Empowerment is the nodal Ministry for education, training, rehabilitation & welfare of physically &
mentally challenged persons. However, youth with disabilities has been identified as a priority target group under the National Youth
Policy 2003.

(c) A committee has been set up under the Chairmanship of the Secretary, by the Ministry of Youth Affairs & Sports with
representatives from related sectoral Ministries as well as experts etc. to prepare a draft National Plan of Action under National Youth
Policy 2003. Five sub-groups have been set up for sectoral plans.

(d) A statement showing state-wise details of persons benefited by the existing youth development schemes is annexed. In addition
about 8 million & 2.3 million non- student & student youth are involved in various youth related programmes/activities under Nehru Yuva
Kendra Sangathan scheme and National Service Scheme respectively.

ANNEXURE

ANNEXURE REFERRED TO IN REPLY TO PART (d) OF THE LOK SABHA UNSTARRED QUESTION NO. 5687 FOR 3.05.2005
REGARDING SCHEME FOR YOUTH DEVELOPMENT ASKED BY SHRI TATHAGATA SATPATHY AND SHRI RAVI PRAKASH
VERMA.

A statement showing state-wise details of persons benefited by the existing youth development schemes during the last three years.

S1. Name of the Promotion of National Promotion of Adventure Promotion of Youth
No State Integration Activities & Training

2002-03 2003-04 2004-05 2002-03 2003-04 2004-05 2002-03 2003-04 2004-05

1 Andhra Pradesh 2175 650 150 - -= - 1295 965 5990
2 Assam 1725 1600 1400 1725 1600 1400 1240 240 1200
3 A & Nicobar - - 1730 - - 1730 - - 431
4 Bihar 2750 3450 2320 40 —— = 1680 2115 1360
5 Chhatisgarh 150 - 300 - - - 110 - 220
6 Chandigarh 350 - - 300 432 -= - - 30

7 Gujarat - 500 335 - 500 335 160 380 60

8 Haryana 1500 3650 3600 1500 3650 3600 840 660 1760
9 Himachal Pr. - 200 400 - 200 400 45 50 1210
10 J & K 500 350 1025 500 350 1025 130 590 260
11 Jharkhand 750 -= - 750 -= -= 30 400 1630
12 Karnataka 550 200 300 550 200 300 780 1250 170
13 Kerala 496 600 1050 496 600 1050 - 100 1410
14 Madhya Pradesh 1590 2600 2150 1590 2600 2150 1900 2510 2260
15 Mahrashtra 1100 150 950 1100 150 950 30 955 480
16 Manipur 900 1130 1450 900 1130 1450 90 2140 1070
17 Mizoram -— - - -= - - 60 170 0

18 Meghalaya - - - - - - - - 520
19 Nagaland 1200 - 1730 1200 - 1730 130 210 380
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Orissa
Punjab
Rajasthan
Goa

Sikkim
Tripura
Tamil Nadu
Uttaranchal
Uttar Pradesh
West Bengal
Delhi

Daman Diu

D & N Haveli
Arunachal Pr.
Silvasa

Total

39,938
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15,961 14,802

150 260 310
972 60 210
1600 150 425
- 1650 210
3930 4720 5960
450 370 480
18,236 916 800
-- - 200
200 - -
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28,541 17,386 24,210
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